
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM NruO NNTII\NCNEL PRADESH)

From:-

To,

Smti Jayashree Bora,
It. Registrar (Vigitance),
Gauhati High Court,
Guwahati.

Shri Akhtabut Ala,
i/c District & Sessions Judge,
Bongaigaon

The Project Manager, Gauhati High Couft.

Station leave permission.

Letter No. ilBj- 1 U 2OZ4 I L630, Dated ZZ.O3.ZO24.

No. HC.WI-174 I z0t2lgOgT I A

Dated Guwahati, the (
+\
April,2024.

Yours faithfully,

c4-[-
JT. REGISTRAR (VIGII.ANCE)

o(,- o1-2-DZ1

.rln\o

Sub:-

Ref:-

Sir,

With reference to the above, I am directed to inform you that your prayer forstation reave permission, from the evening of 22,03.2024 tilr the morning of27 'o3,2024, has been granted. The next senior riost Judiciar officer avairabre at the stationwill remain in charge of your Court and office as wel as the Court and office of the District &Sessions Judge, Bongaigaon during your absence.

Memo No.HC.Vtt- t7 4 | 2Ot2 13098/A, dated
Copy to:

1

JT. REGISTRAR ruIGILANCE)

)


